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DISCUSSION UNDER RULE 193
(i) Serial bomb blasts in Delhi on 29.10.2005
(ii) Terrorist violence in Jammu and Kashmir
(iii) Naxalite Attacks that took place in Jehanabad, Bihar on
13.11.2005
And

(iv) Naxalite attack that took place at the Home Guard Training Centre, Giridih, Jharkhand on 11.11.2005- Contd.



